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and allowances and allied administra-
tive routine matters which can be 
handled by civilian officers; and 

(c) if so, whether Government pro-
pose to keep them on these posts when 
there is an acute shortage of seryice 
officers? 

The Deputy Minister in the Miniatry 
of Defeace (Shri D. R. Chavan): (a) 
Yes. 

(b) and (c). Officers who are .. .m-
ployed against appointments carrying 
routine administrative duties are being 
posted out gradually. Such of the 
appointments which require technical 
knowledge or which are required to 
be held by Service Officers in the 
in<terest of the Service will, however, 
continue to be filled by them. 

Persons Registered in West Belli'll) 

184.9. Dr. S. K. Saba: Will the Minis-
ter of Labour and EmploymeDi be 
pleased to state: 

(a) the number of persons (gaduates 
and under-graduates) registered 
durina the year 11162-63 in various 
employment exchanges in West Ben-
gal; 

(b) the number of persons provided 
with employment durmg the above 
period; and 

(c) the number of Scheduled Castell 
among persons provjded with em-
ployment during the period? 

The Deputy Miaistor iB die Minis-
try of Labour and Employment aad 
for PIIULIliDC (8hri C. R. Pattabbi 
Raman): (a) and (b). 

Category 

Graduate. 
Under-graduates 

(including Matri-
culates) 

Number Number 
registered placed 

during in 
April- employ-

December, ment 
1962 during 

2 

April-
December, 

1962 

6,795 575 

57,229 2,940 -----

(c) The information js not available. 
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Pancbayat lDdustries in on-
1851. Shri Ulaka: Will the Minister 

of PlaJmiDg be pleased to refer to the 
reply given to Unstarred Question 
No. 1358 on the 1st Apl'il, 1963 and 
state: 

(a) whether any financial assistance 
was given to Orissa Government for 
establishment of Panchayat Samjthi 
Industries in the State during 1962-63; 

(b) if so, the details thereof; and 

(e) the amount allocated to Orissa 
during 1963-64 for the same purpose? 

The Deputy MiIlister iB the Ministry 
of Labour and Employment and for 
PIaJmiDg (Shri C. R. Pattabbi Raman): 
(a) and (b). The total Central assis-
tance allotted to the Orissa State Gov-
ernment for all their schemes relating 




